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done Trains gervices had to be regu-

lated on a day to day basis to meet
developing situation

Launching of new vecational course
by the railways

*38 SHRIS VIDUTHALAI VIRUM-
BI, Wili the Mmister of RAILWAYS
be pleased to state:

(a) whether 1t 1s a fact that the
Railways are launching a new voca-
tional course at the plus two level
making the studentg eligible for re-
cruitment as railway commercial clerks
or ticket collectors; and

(b) 1if so, the detailg thereof»

THE MINISTER OF STATE IN

F,Z[‘HE MINISTRY OF RAILWAYS

(SHRI BHAKTA CHARAN DAS), (a)
Yes, Sir

(b) A job-linked vocational course
in “Railway Commercial” at the plus
two stage in school education is pro-
posed to be introduced 1in collaboration
with CBSE, as a pilot project, in five
selecteq schools 1 the country from
the academic year 1991-92, The stu-
dents completing the course with the
prescribed level of performanc would
be offered appomntment on the Rail.
ways In the Commercial Department

[ 28 DEC

1990 ] to Questiong 50
Development of Towng and Citieg in
Andhra Pradesh and Bihar

"38 SHRI PRABHAKAR RAO
KALVALA Wil the Mmster of

URBAN DEVELOPMENT be pleased
to state.

(a) the names of the cities and towns
in Andhra Pradesh and Bihar for
which development schemes have been
formulateq by the Central Govern-
ment, and

{b) the details of the amount allo.
cated for the purpose during the last
three years by the Central Govern-
ment, city/town-wise?

THE MINISTER OF URBAN DEVE-
LOPMENT (SHRI DAULAT RAM
SARAN), (a) and (b) Urban develop-
ment 15 g State subject. Schemes for
the development of towng and cities
are formulated by the State Govern-
ments concerned  However, under
the Centrally sponsored Scheme of In-
tegrated Development of Small and
Medwum Towns (IDSMT), the Central
Government hes assisted 27 towng in
Andhra Pradesh and 25 towns 1n
Bihar Nameg of the towns and details
of the amount allocated under the
IDSMT Scheme for such towns during
the last three years are given in State-
ments I and II for Andhra Pradesh
and Bihar respectively (See below)

Statement-I
—%
Release of central assistance under 1DSMI, during last three years
) Release
Si. No State/Town
87-88 88-89 89 -90
IDSMT IDSMT IDSMT
! (Rupees ift lakhs)
1 2 N - 3 4 5
Andhra Pradesh
1 Ramachandrepuram 3 00 0 00 1 00
* A Tenali 0 00 2 00 160
3. Aharapallai 10.00 0 60 0.08
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1 2 3 4 5

4. Vypayanagaih 0 00 0 a0 000 —
5. Bhimavaram 4.00 0 00 150

6. Karim Nagar 0 00 0.00 0 00

7. Tirupatin 6 00 0 00 136

8. Srikakulam 15 00 5 00 150

9, Medak 500 1.00 1.00
10. Guntakal 0 0o 2 50 100
11 Chittor 0 00 0 0o 0.00
12, Gadwal 6 00 100 100 _
13 Nadyal 270 0 00 0 €0
14 Proddatur 000 0 00 6 00
15. Mehabubnag-r 16 0C 0.00 0.00
16. Blmupipatinan 15 00 0 60 0 00
17. Zahgabad 0.00 16 60 000
18, Siddipet 0 00 0 00 0 00
19, Ongole . 0 00 15 00 10 98
20 Gudiwada 16 00 0 00 10 00
21, Adilabad 0 00 0 00 250
22. Nalgonda 0 00 0 00 060
23, Kavals VRV 0 00 0 60
24, Yahganur 0 0o 0 00 0 00
25. Peddapuram 10 00 0 00 0 00
26, Khammam 0 6o 25 00 0 00
27. Machmpatnam 0 00 0 00 29 75

ToTAL: 108 70 61 50 85.09 4

The towns at S1 No, 1- 18 were approved during the 6th Five Year Plan period and re-
leases were made prior to 1987-88 also
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Statement-—11

Release o] Central Assistance under 1DMS1, during last three years

I S (Rs m lakhs)

S No. State/Town Release
“§7-88 8389 8990
IDSMT IDSMT 1IDSMT
Bihar
1. Happur 0 00 0 00 0 00
x2 Gopalgan) . 0 00 0 00 19 00
r3 Saharasa 14 00 0 6o 18 04
4 Daltongan) 7 00 0 00 0 00
5 Chapra 0 00 10 00 0 ¢co
6 Dumra 0 00 0 60 000
7. Chaibasa 0 00 0 G0 0G0
8. Begusara 0 00 0 G0 0 Co
9 Deoghar 0 00 0 00 0.00
10 Arrah 12 00 100 0 00
11 Hazaribagh 10 00 0 00 0 00
12, Bettiah 4 00 ¢ 00 0 00
13. Gindih 12 00 0 00 300
14, Dbhanba¢d 500 2 95 0 G0
15. Katihar 10.00 0 6o 0 00
16. Siwan . 12.00 12.00 000
17. Kisangan . . ¢ 00 (1Y) 0 00
18. Sitamarh 0 6o 0 00 0 GO
19. Buxai . 0 00 0 00 0 Qo
20 Purnia 15 86 0 00 0 00
21, Nawadah 439 30 00 0 0o
22 Bodhgaya ¢ 00 20 00 0 00
23 Madhubam 0 00 0 o 29 54
24, Darbhanga 0 00 0 00 29 75
25, Biharsharif 0.00 0 00 29 15
ToTAL: 106 25 75 95 129 08

The towns at S No 1—15 were approved ¢urmg the 6th Five Yeev Pler jeroC erd relecs -
were made prior to 1987-88 also



